Victims of Malnutrition

T645.SHRI RAM JETHMALAN]:
SHRI SHIVANAND TWVARI:
Will the PRIME MINISTER be pleazed to state:

(a) whether it is a fact that mare than 23 crore persons in the country between the age group of

16 1o 49 years are victims of malnutrition due to lack of sufficient intake of food;
(b) ifnot, the assesament of Government in this regard;

(c) whether it Is also a fact that due to increase in the prices of foodgrains the number of the

2aid category iz increasing congtantly;
(d) if go, the reaction of the Government thereto; and

(e) thereasors for constant rise in the prices of foodgrains ingpite of their sufficient production

in the country during the past years?

THE MINISTER OF STATE IN THE MINISTRY OF PLANNING (SHRI V. NARAYANASAMY): (a)
and (b) In the country, 35.6 per cent of women and 34.2 per cent of men in the age group of 15 10 49
are having a Body Mass Index (BMI) below 18.5, an indicator of nutritioral deficiency. Lack of
sufficient food intake is one of the reasans of nutritional deficiency. Other reasons are poor access to

health services and poor availability of water & sanitation.

(c) Increase in the prices of foodgraine i& nat anly the reason. The other reasons are the
traditional caring practices of children under Five, lack of education and awareness, poor access to
health service in water and sanitation. Malnourishment of infants and children continues life-long

even when the child becomes an adult.

(d) Government has widened the scope of National Rural Health Mission, Supplementary
Mutritional Programme through Integrated Child development Scheme. It has also the programmes af
Total Sanitation Campaign and Targeted Public Distribution Schemes (TPDS) for the Poor,
especially for BPL & APL. In TPDS, APL families get food grains at a subsidized rate and Antyodaya
cardholders get 35 kg. foodgraing per family per month.

(e} Risein the international prices and domestic Minimum Support Prices (MSF) are the major
cause of riging prices of the foodgraing in the country. The increase in ME2Ps of Paddy fixed by
Goverrment of India during 2007-08 and 2008-09 were at the rate of 34.2% and 11.76%%
respectively. And the increase in MSPs of Wheat fixed by Government of India during 2007-08 and
2008-09 were at the rate of 33.3%6 and 8% respectively.

Norms for BPL identification
&46. SHRISANJAY BAUT: Will the PRIME MINISTER be pleased to state:

(a) whether Government is considering to review the norms/parameters for identification of

people living Below Poverty Line in the country; and

T Original notice of the guestion was received in Hindi.
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(b) ifso, the details thereof?

THE MINISTER OF STATE IN THE MINISTRY OF PLANNING (SHRI V. NARAYANASAMY): (a)
Yes, Sir.

(b) An Expert Group hes been set up to suggest a suitable methodology including the
parameters to be used for identification of BPL families living in rural areas.

Schemes for Growth and Development
&47. SHRIMOHAMMED ADEER: Will the FRIME MINISTER be pleased to state:

(a) the details of the new schemes to accelerate growth and development of different regions

of the country; and
(b) the suggestions received and strategy to act upen thoee suggestions?

THE MINISTER OF STATE IN THE MINISTRY OF PLANNING (SHRI V. NARAYANASAMY): (a)
and (b)) The Governmert of India has introduced many schemes in the recent past for accelerating
growth and development of different regions of the country. Some of such schemes aret Mational
Rural Employment Guarantee Act (NREGA), Naticnal Rural Health Mission (NRHM ), Pradhan Mantri
Gram Sadak Yojara (PMGSY), Bharat Nirman launched as & time bound business plan far rural
infrastructure, Jawaharlal Nehru National Urban Renewal Mission (JNNURI\/I), etc. Al these
achemes are being reviewed periodically to give greater focug on growth and development in different
regions of the country. Apart from these schemes, the scheme specifically designed to redress

regional imbalances that exist within States is the Backward Regions Grant Fund (BRGF).

Az per Presidential address, the priority of the new Government would be stepping up of
economic growth in agriculture, manufacturing and sendces, introduction of new  flagship
programmes for food security and skill development, creation and modernization of infragtructure

and capacity addition in key sectors, and PPP projects in different areas etc.
Special Package for Bihar
T648.SHRI ALI ANWAR ANSARI: Will the PRIME MINISTER be plegsed to state:

(a) whether it is a fact that at the time of division of Bihar an assurance was given that a special

economic package waould be given for the development of Bihar;

(b) whether it is also a fact that Bihar Legislative Assembly had unanimously demancded special

atatus for Bihar;and

(o) if so, whether this special economic package would be given for the development of Bihar

and special status would be given to it by the Central Government 7

THE MINISTER OF STATE IN THE MINISTRY OF PLANNING (SHRI V. NARAYANASAMY): (&)
At the time of division, the State Gavernment of Bihar had requested for a special economic
package. Accordingly, after wide ranging consultations, the Special Plan for Bihar was initiated in
2003-04.

T Cnginal notice of the question was recaived in Hindi.

103



